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Mr. Speaker: Very well. The hon. 
Member may go on. I only wanted 
to pOint out that thc world outside 
is also looking into the [,roceedings 
here. Let us not create an impres-
sion that all the machin"y ordered 
by this Government or whatever 
.equipment has come in is lying idle. 
There is the other portion that it ha. 
progressively improved. In .he initial 
stages there wer.. some difficulties, 
and later on it is producing goods 
worth Rs. I crore with machinery 
worth on ly Rs.  1 crore. 

Shri Surendranath Dwlvedy: This 
'was refcrred to the Estimates Com-
mittee, but still matters have not 
.improved. 

Shrl Goray: It is here. 

Mr. Speaker: He says it has 
improved. 

Sbri Supakar: May I know when 
the idle space in Bharat Electronics 
w ill be utilised for the purpose of 
.development of the plant? 

Shri KriabDa Menon: Thore is far 
less idle space today than there waa, 
but it is quite true that there is more 
usetul space in Bharat Electronics. It 
will come into use when lVe have the 
resources to install other n,achinery 
'and development takes pIa" ... 

Mr. ~  Thi. mailer came up 
a little earlier Bnd the Estimotes Com-
mittee was asked to look into this 
matter. l~ hon. Minister has just 
said that the total target is Rs. 2 
crares. Hc has given an .lccount of 
Rs.  I erol'e. 

Shri KrlabDa MeDOD:  I did "at say 
that. What I said was that the value 
()( the machinery installed Is RI. 1.2 
erores. When the Bharat electronics 
..... a. originally planned the idea was 
to put in mnchinE"ry worth Rs.  2.5 
<'rores. 

Mr. Speaker: Why is n"t the 
balance kept there? The hon. Mem-
hrors want to know that. 

Sbrl Krishna Menon: Balance is not 
kept anywhere; W e have not got it, 
we have not purchased it. 

Mr. Speaker: The han. Minister 
said it was estimated to cost Rs. 2.0 
crores. Has he now got it nnly for 
Rs.  1 crare? 

Sbrl Krishna Menon: No, Slr. When 
Bharat Electronics was originally 
planned seven years ago it WBs plan-
ned that machinery worth Rs. 2.5 
crores should be installed. TIili; 

machinery comes litUe by iitUc. We 
order only what is required. Out of 
that only machinery worth Rs. 90 
Jakhs has been ordered and installed, 
and the productive capacity ot that 
plant is goods worth Rs. 1.2 crores. 

Mr. Speaker: What about ~  rest? 

Sbrl Krishna Menon: The rest has 
not been utilised, it has not been 
appropriated; whether we put It 
there or not depends on our require-
ments. That is the p<JSition. 
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l Sbri B. Das Gnpta: Shri L . ""ehaw Slqb: 

Will the Minister of SeimatiAc Jk-
search aDd Cultural Affairs be pleas-
ed to state: 

(a) whether studies conducted at 
the Applied Chemistry Department 
of the University College at Sch!Dc;e 
and Technology, Calcutta, hay," iJidi-
cated the possibility ot UlIing tobacco 
seed oil as a nl"W source material for 
the production of vanaspati; 

(b) if so, whether any research is 
beine carried on in any at our Na-
tional Research Laboratories to lind 
out the suitability ot tobacco seed all 
.tal' edible purposetl; 

('C) the result of such researches, if 
any; and 



461i Oral Answers PHALGUNA 18, 1881 (SAKA) Oral Answers 4618 

(d) the available quantity of 
tobacco """d in the country? 

The M.IniIIter of 8cleaWlc Research 
aDd Cultural Alralra (Shrl RUJUaJ1lll 
Kablr): (a) Yes, Sir. 

Cb) No Sir, as !.he Bcheme mention-
ed above is itself financed by !.be 
Counc.il of Scientific and Industrial 
Res:earch. 

I (.) ~ not arise. 

(d) The 1atcsl reported figures fUl" 
~8  for which stalistics arc avail-
able, are that 9,77(1 tons arc avail-
able for commercial purposes. 

Shri P . K. Deo: May I know if the 
VoQ naspa t i p""pared trom tobacco 
seeds will havp any intoxicating pro-
perty! ~ 

Shri BumaJ'UII Kablr: As tar as I 
know no vanaspati has been manu-
factured trom tobacco seeds so far; 
only experiments 8ft' don.. In the 
10 baratory. 

Shri Bqbanatb sm,ta: Will it be 
t"conomical? 

Shri Ruma7un Kablr: Experiments 
a,.., proceeding. 
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8Mi S.  C. SamIUl&a: May I know 
what by-products will come out and 
.... heth .. r they will be useful too? 

Shr; HlImayun Kabir: I would refer 
the hon. Member to a publication 
which is in !.he Library of Parlia-
ment-Volume ISA, No. 11, of the 
Journal of Scientific and Industrial 
Research, 1959. 
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. 
Sir. I shall answer it in English and 
that will be probably ellllier. Ex-
ceptin, the Yiriinia type of tobacco, 
aU otber tobaccos are topped. When 
tobacco has to be topped, there are 
no seeds left. Andhra Prade.h i. the 
only place where Vil"jinla tobacco ;.. 
grown. and this W85 not topped. But 
experts have advised lhat this also 
shou ld be topped. If these tobaccos 
are topped. the problem will not extot 
a1 all. 
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Civilians In DefeDce Eatabllshmeuts 

+ 
.889, f ShrJ S. M. Banerjee: 
\. ShrJ Keshava: 

Will the Minister of Defence be 
pleased to state: 

(a) whether it is a fact that 68 per 
cent. of the civilian employees in 
Defence estBblishments still "remain 
temporary; and 

(b) if so. the steps taken by Gov-
ernment to make them permanent? 

The M1D18ter of Defence (ShrJ 
IrIsJma MeDon): (a) The exact pro-
portion can only be calculated after 
calling for stall' figures as on a speci-
fied date from all Defence installa-
tions. On a rough calculation. how-
ever. it would appear that the per-
centage of temporary employees close-
ly approximates to the figure l1lenUon-
ed by the Honourable Member. 

(b) The question of conversion of 
more temporary posts into perman-
ent ones is under active consideration 
of the Government. 

8hrJ 8_ M. Banerjee: In 1953. it was 
announced that 40 per cent. in the 
new establishment and 50 per cent. of 
the old establishment will be made 
permanent. May I know whether in 
,.jew of the stable and permanent 

load or increase load on the defenCe 
establishments. this percentage " 
likely to be revised and. if so. to what 
extent? 

ShrJ KrIshna MeDon: Sir, I must 
confess that we have difficulties with 
regard to this. but the iaid-down 
policy of the Government at the pre· 
sent time is that 80 per cent. of the 
total number of temporary posts that 
are required on a permanent basis 
should be converted into permanent 
ones. But having said that. ow' diffi-
culty is to know what are the posL, 
that will be required on a permanent 
basis in the present conditions of the 
country. It applies to the army and 
it applies to everything else also. Un-
less I give out the figures as to what 
posts there are. what thd strength 
of the army is. over and above what 
are regarded as permanent.  I cannot 
answer this question precisely. But 
Government is in sympathy with the 
position as expressed. but it has re·-
percussions on other departments and 
we have this difficulty. We do not 
know what is our permanent strength 
going to be. 

Shri Keshava: Is it not a fact that 
there is a category of employees call-
ed extra temporary employees. and 
in spite of the fact that they haTe 
served for a period of over 18 to 20 
years. may I know what is the bub 
for retaining them as temporary! 

Shri KrIsIma Menon: There is an-
other question on this, but still I 
shall try to answer it as best as I can. 
These are all the aftermath of war 
recruitment. The people were rec-
ruited in that time. whether they 
were qualified or otherwise on a tem-
porary basis; and since our require-
ments. as I Baid. of permanent posb;; 
not having been ·gone into. we have 
not got rid of them. But still. they 
cannot be put on the same basis u 
other people who have qualifications 
and who are of a higher quaUty. 
That is Why this class comes In, in 
the whole of the defence services; it 
used to be BO even In the unifonned 
sp.rvices. We try to regularise it ~ 




